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STATEMENT RE. CORRECTION OF ANSWER

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IERIGATION (SHRI BHANU PRATAP
SINGH): I beg to lay on the Table a
statement (i) correcting the reply
given on the 5th December, rgz};r to Un-
starred Question No. 2661 by i
narayan Pandeya regarding sugarcanc
arrears and (i) giving rcasons for delay
in correcting the reply. [Placed in library,
SeNo. LT-1499(77)

May I read out?

MR. DEPUTY-SPEAKER : You lay
it on the Table.

SHRI BHANU PRATAP SINGH
Yes, Sir.

-

Annuar REroRT (ParT II) OF REGBTRAR
or NewsPAPERs ror INDIA oN Press
In “INma

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING  (SHRI JAGBIR
SINGH): Ibegtolayon the Table a
copy of the Annual Report (Part I[I) (Hindi
and English vmioru) of the Registrar of
Newspapers for India on Press in India,
1975. (Placed in library, See No. LT-1500{
77l

Reront on NaTionaL Jurmoicane, EguaL

Jostice—SoaaL Justice (BHAGWALI

MITTEE REPORT) AND STATEMENT RE.

Reasons For NOT LAvING Hinot VERsiON
or ReromT,

THE MINISTER OF STATE IN
THE MINISTRY OF LAW, JUSTICE
AND COMPANY AFFAI (SHRI
NARSINGH YADAV): I beg to lay
on the Table:

(1) A copy ol‘ the Report on Na-

tional Juridicare, Equal Justice—

Social Justice (Bhagwati Commi-
t).

ttee

(2) Astatement (Hindi and English
versions) explaining reasons for
not laying simlutaneously the
Hindi wversion of the Report.
[Placed in library, Se¢ No.LT-
1501{77)
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ConsoLipATED REPORT ON THE WORKING
or PusLic Secror Banxs For 1976, Sup-
rLEMENTARY RerorT OF CouprROLLER &
AutiTor GENERAL FOR 197576 Anr
AnnuaL RerorT or Umrrep Inoia Fima
AND GeneraL Insurance Co. Ltp.
Mapras FOR 1976 AND A STATEMENT

THE MINISTER OF STATE IN THE
MINISTRY OF F INANCE (SHRI
ZULFIQUARULLAH): I beg to lay
on the Table :

(1) A copy of the Consolidated
Report  (Hindi and E
vcmons) on the working
public sector banks for the )rear
ended g1st December, 1976.
[Placed in libraty, Ses No. LT-I_'.oa;‘

77

(2) A copy of 1he Supplementary
{ dj and lish wer-
uom] of the Com er and
audiwr ancnls Ulndu Gl':
¢ year , Union
vcmg:lcnl (&’?ﬁ? under article
151(1) of the Constitution.
[Plassd inlibrary, See No. LT-1503/
771
(3) A copy each of the following
papers under sub-section (1) of
section 619A of the Comapnicy
Act 1956:—

(i) Annual Report of the United
India Fire and  General
Insurance Company Limited,
Madras, for the year ended
315t December, 1976 along
with the Audited Accounts
and the Comments of the
Comptroller and Auditor
General thereon.

(ii) A statement (Hindi and
English versions) explaining
that Government arc in
agreement with the above
Report and therefore no
separ;t:l:lé\iew on the work-

of tl ompany is being
. [Placsd " h%mr,v, See
No. LT-1504/77]

53 13 hrs.

COMMITTEE ON ABSENCE OF
MEMBERS FROM THE SITTINGS
OF THE HOUSE

MinuTes

SHRI NATWARLAL B. PARMAR
Dhandhuka): I beg to lay on the Table

inutes of the sittings of the Committee on
Absence of Members from the Sittings of
the House held on the 1fith November
and 15th December, 1077,

———



